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flome Ministry because the hon. Minister said
last time that he was also considering the
proposals sent by the Home Ministry?

SHri LAL BAHADUR: We are in fact
actually in the midst of consultations with the
Home Ministry.

SHrRT H. C. MATHUR: May I know, Sir,
whether the Railway Board is at present
receiving any periodical returns regarding the
corruption  cases  which are  under
investigation?

SHrRI LAL BAHADUR: Yes, they are
being received in the Railway Board?

SHrRI H. C. MATHUR: May 1 know, Sir,
whether these periodical returns which the
hon. Minister is receiving confirm the
findings of the Railway Corruption Enquiry
Committee.

SHRI LAL BAHADUR: I do not think they
actually confirm it, because the number of
reports received about cases is so few,
whereas  the  Arti-Corruption  Enquiry
Committee says that corruption is prevalent
throi.gh out the railways.

MR. CHAIRMAN: The Question Hour is
over.
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23. SHRI KRISHNAKANT VYAS: Will the
Minister for COMMUNICATIONS be pleased to
state the names
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of the places in Madhya Bharat when
Government propose to introduce phonogram
system during the next two years?]
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[[THE DEPUTY MINISTER FOB
COMMUNICATIONS (SHRI RAJ] BAHADUR) :
Neemuch, Mandsaur, Dhar, Jaora, Dewas,
Khargone.l
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f [NATIONAL  HIGHWAYS IN
BHARAT AND RAJASTHAN

MADHYA

24. SHRTI KRISHNAKANT VYAS: Will the
Minister for TRANSPORT be pleased to state
whether any programme for the development of
the National Highways in Madhya Bharat and
Rajasthan under the Five Year Plan was
prepared; and if so, what are the details of that
programme?]
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tffTHE DEPUTY MINISTER FOB
RAILWAYS AND TRANSPORT (SHRI O. V.
ALAGESAN): Yes. A statement giving the

requisite  information is attached. (See
Appendix XI, Annex-ure No. 14.)]
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